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Sl No. Particulars 2015-16  2016-17  2017-18 Total
(D Finance Commission Grants 107780 166369 116754 390903
(i)  Release under Centrally 652780 720542 11,075.78 24,899.00

Sponsored Scheme

(m)  Other Central Assistance 1,97028 176499  1,14508 488035
Totar (B) 057588 1072410 13,388.40 33,688.38
ToraL (A+B) 2192660 2560071 2980846 7733577

Funds from NDRF to States

833. SHRIK. SOMAPRASAD: Will the Minister of FINANCE be pleased to state:

(a) the funds allotted to different States during 2015-16 to 2017-18 from National
Distress Relief Fund (NDRF) from the Central Government, the details thereof; and

(b) the details of financial aid allotted to Kerala for the rehabilitation and

reconstruction of flood affected areas from NDRF?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI RADHAKRISHNAN P): (a) The Central Government had released ¥ 12451.96
crore during 2015-16, ¥ 11441.30 crore in 2016-17 and ¥ 4722.53 crore in 2017-18 to
various States from National Disaster Response Fund (NDRF). Details of vear-wise and

state-wise NDRF releases are given in the Statement (See below).

(b)  An amount of ¥ 2904.85 crore has been released to Kerala by the Central
Government during 2018-19 from NDRF in wake of Kerala Floods and Landslide of 2018.

Statement
Release of fund under NDRF during 2015-16 to 2017-18

(¥ in crore)

SL. No. State 2015-16 2016-17 2017-18
1. Andhra Pradesh 356.74 702.72 0.00
2. Arunachal Pradesh 0.00 51.06 3244
3. Bihar 0.00 0.00 1363.47

4 Chhattisgarh 52231 31339 4931
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Sl No.  State 2015-16 2016-17 2017-18
5 Himachal Pradesh 8222 8122 6323
6 Karnataka 164553 2292.50 9134
7 Kerala 0.00 0.00 16472
8 Madhya Pradesh 101199 863.81 502,09
9 Maharashtra 1592.96 222478 0.00
10, Manipur 3871 14.65 11082
11, Mizoram 0.00 0.00 3597
12, Nagaland 1511 096 250
13 Odisha 57469 42566 0.00
14 Rajasthan 1378.13 990.82 600777
15, Tamil Nadu 1000.00 1813.66 351.81
16,  Telangana 46820 32816 5840
17. Uttar Pradesh 330566 1062.09 11967
18, West Bengal 45971 275.82 32478
ToTar 12451.96 11441.30 472253

Loans sanctioned by special cell of OBC
834, SHRI AMAR SINGH: Will the Minister of FINANCE be pleased to state:

{a) the number of officials working in the special cell created for sanctioning of
loans in the Oriental Bank of Commerce (OBC) and the details of loans sanctioned by
them during the last three years;

{b)  whether complaints for extracting commission from the clients for sanctioning

loans were received against any official, if so, the action taken thereon; and

{c) the number of officials who have completed their two year tenure in the cell
as per orders of the banks and the reasons for keeping them there despite serious

complaints against them?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHIV PRATAP
SHUKLA): (a) Oriental Bank of Commerce (OBC) has informed that the number of



